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(d) whether any association has been 
formed by the employees ot R&A W; 
and 

(.e) if so, what are the demands of 
the association" 

THE PRIME MINISTER (SllRl-
MATI INDIRA GANDHI): (a) Ten. 

(b) and (c). All were dismissed 
under Article 311 (2) (b) of the Cons-
titution. It is not in public interest 
to disclose the details regarding. their 
dismissal. 

Cd) intimation was received Oll 

4.7.1980 from a few. employees about 
the formation of an association. This 
association has not been given recog-
nition by Government; 

(e) in brief, these relate to (i) reco-
gnition of the Association, (li) imp.. 
rovement in career prospecti, Flervice 
conditions and various service facili-
ties; (iii) involvement of the Associa-
tion in decisions relating to promo-
tions, transfers, postings, disciplinary 
l)i'oceedings as well as the review of 
adverse entries in Annual Confiden-
tial Reports, (iv) withdrawal of secu-
rlty restrictions ~ ti i  entry to 
tlie 'security diviSion, (v) withdrawal! 
revocation of diSciplinary action1crimi-
nal cases taken against employees re-
cently and (vi) appointment ,:)f Com-
mission/Committee to go into grievan-
ces. 
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Closure of Sakthi Pipes l.tAI . 

1274. SHRI M. ARUNACHALAM: 
Will the Minister (If INDUSTFty Pf" 
pleaspd to state: 

(aj whether Government are aware 
of the closure of die-Sakthi "iDes Limi-
te:! in Tamil Nadu; 

(b) if 1'0, the steps taken by Gover»-
ment to revive this industry; and 

(c) whether Government propose 
taking steps to take this unit under 
Public Sector Undertakinp? 




